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E-TENDER NOTICE

Tenders through E-Tandering process
are mvited by Ihe Prodhan Sasantapys
Gram Panchoyet Basanlopur Amig,
Howrah from the barafied, axpenenced
aml resowcefd sgencies’ RegrRered

socinfiesBuddars: having
ragisiation in E-Procunament porlal for
axnculion of 7 Mo of work vice E-NIT No -
WEHWHIAMTAMBGP23-24INIT/214
(1-ThDated 20-04-23.The fast DCota
and tme of onine  Bid submissica is
27104023 at 1,30 PM. Ogenirg Date ol
Financial Bid & Complelian
of Fimancal Evaluaton is  28/04/23 At
230 pm Al e galaie nformalion
regarding abova said
E-Tender will be pvailale in  wabsit
wiww whienders.govin

I EE eer Ygawa | =ria|,
=y =% e e wry o e eEny

i T

sian ) wie i peten §- S
ey 3 aw-
N Rl T vy ot wieTh ey o

o Tkl

fow @ G

A LTS _:'l

i canam AmEeetil e
W R o 1 - @ e Bl '*dml'rn

CORRIGENDUM
@-N.LT. No. -WBEO/SUTAHATA/02/2023-2024

The Executlve Officer, Sutahata Panchayat Samitl invibes tender from
bonafied bidders for Instaislion of 82.5 KVA silent DG in Sutahata Dey.
Elock under Sutahata Fanchaysal Samiti. Purba Medinipur, Last Date for
gubmmission of e- Tender th April, 2023 (Saturday} 17-00 Hours. Delalls
may be accessed and duly responded through  hittpcliwee.

whtenders. gov.in

Bdi-
i i v O @EastemRailway Executive Officer
) @easternrailwayheadguarter Sutahata Panchayal Samiti
DHABLAT GRAM =
PANCHAYAT Press Notice

Vill+ P.O.- Chamaguri, P5- Sagar
Coastal, Dist- South 24 Parganas
Memo No. 181/DGR,

Date- 24/04/2023
On nehall of Dhabdat Grampan-
chayat of sagar block under south
24  parganas  dist  nvites  bids]
through open, e-tender process for
i vida NIT No 180 DGP {1 nos)
community tollel under 15th fe of
Ohablat Gram Panchayal Datsd)

20/04/2023
Dielalls are available in the websile

E-TENDER NOTICE
Digitally signed and | am:r:.-p ted E-
Tender is srvited from the eligitle
Bidder lor online submission for
landir rahendnce no-
1} ChakM3t23-24 Dated :- 17042023
2} Chak/132i23-24 Dated :- 17042023
3] ChakM3323-24 Dated :- 17042023
4] Chak34izk24 Dated - TROA0ZD
Al different place within at
CHAKMANIE GRAM PANCHAYAT
under Sudge Budge || Block, South
24 Prs, WH. Lag! chots Tor the caline
recaipt of Tender is 280472023 at
4:00 pm. &nd open on 020082023
at 17:30 am. Detals will be availabis
3% the websiie: wwwwhisnders goein
Sdi-
Prodhan
Chakmanik Gram Panchayat
Chakmanik, Bawal|
South 24 Parganas

e-Tender Notice
f2-TENDER invited by the Prodhan
[Hridaypur Gram Panchayat , Block
[-Chapra, Nadia. e-Tender No
01/23-24. Memo Moo &7/Hri/23
[Dated: 20/04/2023. Bid submiszion
iclosing date: 27/04/2023 at 11.00
A M, Technical Bid apen : 20/04/
{2023 at 1100 AM. Fer more details
jplease visit. hitps://whtenders
govin or contact to the office,
Sd/-Prodhan

Hridaypur Gram Panchayat,
| Chapra Block, Nadia.

S0 Prodhan Sd/- Pradhan
Basantapur Gram Panchayat, Dhabiat Gram Panchayat
Amita-1, Howrah Chamaguri, Sagar, South 24 Pags
FHCE OF THE Pres i
CHAKMANIX PANCHAYAT | | E-Tenders are heraby invited

from bonafide experienced
and reliable confractors for ex-
ecution of 4 nos. different
zchames under PMKSY WDC
2.0 at Raghunathpur- Block
an and from 19/04/2023 to
2TID4/2023. Vide NIT No. 04/
PMKSY WDC 2.0/10-NRM
(2nd) 22-23, to O7T/PMKSY
WDC 2.0M10- NRM (2nd) 22-
23. For details of timing ebegi-
bility crileria etc. pl. wvisit
www whtenders gov.in
Sdi-

Assistant Director of
Agriculture ,
Raghunathpur | Block &
PLA, Utia & Senera

Watershed

Office of the Salboni Panchayal Samity,

Salboni, Paschim Mednipur

E-TENDER NOTICE

NIT No.-250E0 Salbons PS/e-HIT
JO23-24 DAd, - 24.04 2023

NIT Ho.-251/E0/Salboni P52-HIT
HZ3-24 hd - 24 04,2023

il by The g

Sarmuly I.. iiF

r i :-ef wiNEN0E:S. gov.in
Bid: I:Imrn dale 02 052027 &
Bid Closing date | 08 052023
respeclivedy .
Sl
Ereculive Oifces

Salbani Panchayal Samity

HNHOTICE INVITING
TENDER

Sapled Tendcer hereby against
1 MNIT NO.01/2023-24, Dated-
200104/2023, Fund- 15th E.C.
I.'lﬁtd]u SL. Mo. D1 and 02, Z) NIT
2/2023-24, Dated-
023, Fund — 1th F.C. (Un-
Tl:ad] {|:|r differanl works undss
Jaleswar-ll Gram Fanchayal. Lasl
Dale . ol  Applicalion-2 12023
2 PM. Las! date of Subrmission
ol Tender document — 26/04/2023
upto 2 PM. Delads information

Jagatballavpur-ll
Gram Panchayet

TENDER NOTICE
E-tenders s irvited from the re-
sourcalul ang expanenca bidders for
muacullon of difforent works vide
Etender- MIT MEMO Me. JBPUR-
HIASS/I20E3, Date: 26,04.2023,
Time-10.30am,

Lasl dale of Tender droping:
03.05.2023, 16.00PM,
Dhate off opening of Biba: 05.05.2023,

Memo No. 41/PIAWDC 2.0/08/2021-22 date: 20.04.2023
E-Tenders are hareby invited for execulion 07 nos. different
schemes under PMKSY WDC 2.0 at Punch Block Vide NIT- 02/
PMKSY-WDC 2.0/ NRM/ 2023-24, in the district of Purulia. For
detalis, ploase visit www. whtenders. gowv.in. Last date for sub-

s i : 20.04-2023

Sd/-
Assistant Director of Agriculture,
Puncha Block
& PIA, Kumari & Chaka Deorang W3

Office of the Councillars

DUBRAJPUR MUNICIPALITY

P.0.- Dubrajpur, Dist- Birbhum

ABRIDGED TENDER NOTICE
Seated tanders is Jara invitsd By the uncarsigned from bonafied, axparanced
Egencias for the following:
1. NiaT Ma: DVDEV of 2023-2024, Meme No 561/0M2073 0T-19.04.2023. Tendar
Submission Closing cate (On-Ling) 10.05.2023 upto 17.00 hes. Tender opening cate
Tor fachaical s {Cn-Line) 13.05.2023 at 14.00 hrs.
2. MIeT Ne: O4DEV of 2023-2024, Mema Na - STYOMI2023 OT:- 20,04.2023.
Tendar Submiszion Closing date {On-Line] 20.04.2023 upto 17.00 hrs. Tendar
copering dake for jechmical proposals {On-Ling) 02.05.2023 at 13,00 hrs
Details arg avanlable ad the “whiendors gov.in®, ofioe of the undersgrad on ary
warking dey or af wabaite
Sdi-, Chairman
Dubrajpur Munlelpality
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@ DB wawk

CIN:LES1SOMH2004 501148838 Market, Akharaghat Road, Muzaffarpur-842001, Bikar

IDBI Bank Ltd., Retail Recovery
Departmant, Regional Office-1st Floor, Bhawani

Appendin-IV [[Rule B{1}]
POSSESSION NOTICE

[Far Immerwvalile Praperty)

bomowernis) / guaranioris)

Whereas, The undarsignad being the authorized officer of the IDBI Bank Ltd., Retail Recovery Department,
Regional Office-1st Floor, Bhawani Market, Akharaghat Read, Muzaffarpur-842001, Bihar under the
Securtization and Reconstruction of Financial Assats and Enforcamant of Securily Interest Act, 3002 (54 of 200%) and
I exercise of the powers confermad under saction 13 (12} of SARFAESIACT read with ruks 3 of the Securily Intarast
(Enforcemant) Rukes, 2002 issued a damand notice on the date mentioned against the accountz caling upon the
{ mortigagor(s) o repay the amount as menfioned against the acoount within B0 Gays from
the date of receipt of the said notice, The borrowen(s) ! guaranions) | martgagoris) having failed 1o repay the amaunt,
notics s hereby issued to the bormowen(s) / guarantars) | morigagons) and the public in general that the undersigned
has taken possassion of the prooerty describad heren baiow in exercise of powers confarred on famher under sub-
seciion {4) of section 13 of the said Act read with rule 8 of the Security Interest {Enforcement) Rules, 2002 on the date
mentioned against the accounts, The borrower(s) | guarantoris}  mosdgagons) in particular and the public in genaral
are hereby cautioned rof b deal with the property and any dealings with the propsrty will b2 subject 1o the charge of

KOLKATA |

1081 Bank Limited, Retail Recowvery Departmend.

IDB] TN Regional Office. Ird Fioor, Sal Corporata Fars, Rekanpura,
Bailfey Roas, Pabea- B30 014, CIN. LES12OMM2004G01148E18

[RutiB( 1]
POSSESSION KOTICE

8 | Immevable Property]

\Whereas, the undersigned heing the Authorisad Officer of the IDBI Bank Lid., Retail Recovery Department , Regional Dffics,
Sai Corporate Park, 3rd Fleer, Rukunpura, Patna-800 014 under the Sacurdisation and Reconsfruchon of Financial Assels
ant Enforcemant of Sacursy Interest Act, 2002 (SARFAES] ACT) and in exercise of powers cordamed under Secton 13(2) of
SARFAESTACT read with Rule 8 and ¥ of the Securty Intaresi (Enforcement) Rules, 2002 issued demand notices on the dates
mentioned against each accound callng upan $ie respechyve borrawar/co-bomrower(s) %3 repay the amound 85 mentionad agans
each account within 60 days from the dale of recempl of tha said natice, The borower'co-bamowens) having failed o repay
the amount, notice &= heraby issued ta the bormowerico-borowen s} and fhe public in general thet the urdarsigned has 1aken
possession of 1ha properties described haren below in exercises of powers conferred an himther under Sectian 1344) of the =aid
At read wilh Rule B and 3 of the seid Rules on the dales mentioned against each sccount The barmwer'co-bormowerds) in
panicular and the pubfc in generel ans haraby cautioned not to deal with the properies and any deaings with the propertias wil
b subject io the change of tha IDBI Bank Ltd., Retail Recovery Department. Regicnal Office. 5ai Corporate Park, 3rd Floor,
Ruskunpura, Patna-800 814 for the amount menticnad befow plus aoplicable nieres? & costicharpas therson,

TuEsbay, 25 apriL 2023 Business Standard

Form no INC-26
[ Pirsisant b fule 0 ke Cornpanves (Tncanmaralion ) Rutes, S074]
BEFORE THE {CENTRAL GOVERMMENT) REGIONAL DIRECTOR,
EASTERM REGION, KOLKATA
Itk maatter ol he Companies Acl. 2013
AND
Pursgend o Seclion 1574) ol Sompanias A, 2045 and Rule 3075 le) ol e
Companes (Incorparatian) Aules, 2014
AND
I e mafes al WELLWORTH DISTRIBUTORS PRIVATE LEHTED
ICIN: LIS 909WE1 956FTCOTEEI0)
Registered Oflice: 142 Old Chirsa Bazar Sireel, Bhikhesn Chand karkel, Ground
Floor, Roam Mo: 124, Kolats - 700061, 000 L Petitianer
ROTICE is herdlsy given Ihat 1he abave naméed peltianer Campany proposs 1o fis
a palilionr under Secion 13 ol Ihe Companies Acl, 20135 befane Cenlral Govemimean,
1hr Reegiona Directon, Eastern Fegon, Kokala seeking conlimaton o ke propased
alteralion ha Clauses || [Silusticn Clagss) of [1s Meamoransum of AZsocialkan S0 &8
lachangs ils Aegstered Olfice [rom the “Biale of Wesl Bengal™ ba the “Stabe of

IDEI Bank Ltd., Sitamarhi Branch, Bihar for the amounts mentoned below phus agplicable mterest, costand changes 1. Loan Account Mo, 1. Claim amount as par :ﬁ;?‘“r::‘:ﬂ':;l“"ﬁf:;zmmﬂzi ﬁﬁ:g?l’&:ﬁ:'g:r‘;;
therean, The borrower's altention Is invited bo provisions of sub-sectioni(B) of section 13 of the Act, In respect of time iL 2 Name of the Borrower’s! Desnand Molice Description of the e i ISH:{EP**—AW‘ sty nﬂ-gmw dol g ¥
aual_lat-le,mradmm the securad assets. : E?:-:MN:E”G“MM'M'I 2. Date of Demand Nollos Movable | Immovahle Prnpnrt_l.r Any parson whass mberast is leely 1o be alfected by Lhe prapesad alleration ol the
5. | 1) Mame of the Borrower 1) Date of Demend Notice Description of the 3 Lﬂckgb:::?'l.b 3. Date of Passession Mermarandum af Associaion ol e Company may delwer o couse b b el
Mo, | 2) Name of the Co-Borrawer! | 2) Date of Possession Property - ! o sEnd by regstened posl st cbjections supgoried by an afligayil stating the
Mortgagor 3) Claim Amiount as per 1. Loan Account No. 1. Rs. 10,07 87187 (Rupees | Aegsiersd Morgage dated 11042018 dor &) the pece| | mature of hisher ireraar and grounds of shjection sithar on ihe MCA-21 potal
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Wrs. EIDEMT‘H& Faesage. Soulh- Land of Deg Mo, 2038, Eal- 121t wide Common Passage, West- Land of 2034, expressed his happiness for the hospltalily provided by Solapur Bhadrak, Keonjhar, Mayurbhan| & Jajpur with
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